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(d) the details of demurrage 
waived from 
1980 month-

charges accrued and 
June, 1979 to October. 
wise separately? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFF AIRS (SHRI MAL-
LIKARJUN): (a) Three reports were 
received from Chief Goods Superin-
tendent, Allahabad. On 17-7-1980. 19-
9-1980 and 29-10-1980 against the 
Railway Cycle Stand Karamchari 
Shram Samvida Sahkari Samiti 
Ltd., Allahabad, for short/late supply 
of labour, non-removal of garbage. 
non-cleaning of wagons and non_ 
clearance of tracks after unloading 
wagons of minerals. 

(b) A fine of Rs. 100/- was im-
posed upon the Society on the basis 
of the complaint of 17-7 -80. On the 
other two complaints, nOtice has been 
served on the Society on 15-11-80 for 
termination of the contract in case it 
fails to improve its working. 

(c) Demurrage charges have been 
waived where justified. 

(d) A statement is enclosed. 

Statelllellt 

Detaib of demurrage charges accrued ann 
waived during the period June 1979 to 

Octobf-r. 1980 

Month Demurrage Demurrage 
accrued waivt'c\ _ _..._---........ ---

I !Z 3 
-_.~-- ... --
(Rs.) (Rs.) 

June/79 330 .50 330 .50 

July/79- 8,.00 87.00 

Aug·/79 4e6·SO 486.50 

Sept./79 . 638.00 Nil 

Oci·/79 330 . 00 229.00 

Nov·/79 . 579.00 374.00 

----
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2:.15·00 

79B. un 

539. 00 

83o .on 

1 f,oo.6o 

1664.5° 

3893. 00 

2329·75 

598 .on 

202g.00 
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330 • 00 

225. 00 

200.UO 

4()0.oo 

670 •00 

14 19.5° 

1178. 25 

Nil 

1113.50 

299.00 

757. 25 

1743·~. 35 8099· 50 

Representation of West DinajPUr Dis.. 
triet loamalist 

4460. SHRI A. K. ROY: Will the 
Minister C1f RAILWAYS be pleased to 
state: 

(a) whether the representation of 
the West Dinajpur Journalist Asso-
ciation dated 11th November, 1980 has 
been received: 

(b) if so, main points in the repre-
sentation; and 

(c) Government's reaction thereto? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) No. 

(b) and (c). Do not arise. 

POIts 01 GaDpIaD aDd Kh., .... 8ane-
tiOMd 

4481. SHRI SHIBU SOB.EN: Wilt 
the Minister of RAILWAYS be 
pleased to refer to the reply Jlven to 
Unstarred Question No. 333. on _the 
15th March, 1979 regarding easual 



D~B~B 1',1" 168 

workmen in Eastern Railwar and 
state: 

( a) the number of regular posts of 
GenllDen and Khalasis sanctioned and 
operated under the Chief Encineer 
(Construction) Eastern Railway in 
1980; 

(b) the number cr1 such staff ob· 
sorbed against available vacancies in 
construction Department and in open 
nne Reparately; and 

(c) the umber of such staft handed 
over along with the assets made over 
by Construction Department, in 
Dhanbad Division, Eastern Railway 
aince 1963 to 1980, with work·wise 
break·up. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) to (c). Information 
is bem. collected and will be laid on 
the Table of the S.bbl. 

Cit; IIooIdBc oSee fer DIwlbac1 

4462. SHRI SHIBU SOREN: Will 
the Jlinister of RJULWAYS be 
pleaSed to state the actiOn taken by 
the Railway Administration to 
m.aterialise the decisions of 58th 
D.R.U.C.C. meeting at Dhanbad 
DlviBion. Bastam Railw.y!-

(i) opening of City Bookin, Office 
for Dbanbed town (11) extension of 
parcelO:flces at patharclib 8Qd Lodna, 
(iii) Provilion of some re8~ed seat 
Quota ,.t Dhanbad in 133UP/134 
~ . flowrah-AhJnedabad Special 
trainS, (Iv) steps taken by tile ad-
ministration to improve punctuaUt)' 
of Passen&er Trains particularly in 
Branch Lines; and (v) Provision of 
~ I'Mt tram between Dhanbad 
and Tata via 'Adra .. Bhojudih'? 

, 1fIm' 'DEPVTY YINISTD lIf THE 
IIlNIftRY 01' RAILWAYS AND IN 
'l'IW • J>lF'ARTJrfBMT OF PABIeIA-
IIENT-UY AFFAIRS (SBRI MAL-

'LDC.A&J11Il): (8)' The ....-vey to 

aJieSS the need of a City Bookinl 
Oftlce fOJ' Dhanbad has been com-
pleted . aDd the same is UDder eumi-
nation of the Railway Ad..IDiDistratJon. 

Hi) Neither was such a prGp0881 
received in the D. R. U . C.C. .meetiD& 
nor is it uDder consideration. 

(iii) The number of ticket, iSlued 
at Dhanbad fOr Ahmedabad 8Dd sta-
tions en-route (via Howrab) does Dot 
justify the allotment of reserved 
quota by 134 Dn. at Dhanbad. De-
mands for reservations received at 
Dhanbad station by this train are 
satisDed b)' sending reservation mes-
sages to Howrah. 

(iv) Constant efforts are being 
made to imprOVe the punctuality of 
trains and the ' assistance of State 
Government has been sought to curb 
the incidence of alarm-cAain pulling, 
dis(..'Onnection of hose_pipe, etc. which 
adversely affect punctual running of 
trains. . 

(V) A stUdy of sale of tickets was 
undertaken to ascertain the \Jolume 

of traffic between the Dhanbad-Tata 
via Adra·Bhojudih. The traffic 
over tbil ieetiOIl does ftOt jUJtify 
introduction at a new train. Besides 
this. adequate terminal facilities are 
not available at Dhanbad to deal with 
any additional trame. 

PrGm.oUoae made t.etw ... 1_ Oc-
tober, 1", Ul4 ljth NO\'tIa_, 1", 

4t«J3. SaRX T. M. SAWANT: Will 
the Minister of RAILWAYS be 
pleased to sta~: ' 

(a) the total number of promotions 
made in various departments behrreea 
15th October, 1979 and 14th 
November, 1980; 

(b) the number of promotions 
made by each department in .each 
category and each grade inel~clbl. 
workshops/stores and cqostnlctiOns 
units, wheel and axle plant, 
Bangalore; 




